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1) Village Map of Shambupur 
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2) Village Map of Kazipally  
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3) Village Map of Mallampet
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4) Cadastral Map of Irrigation Department 
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5) Village Map showing three villages (Shambupur, Kazipally and Mallampet)



10

Plg D9
Typewritten text
6) HMDA New Master plan
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7) HMDA old Master plan
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8) Topo sheet
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9) Letter addressed to District Collectors (Sanga Reddy and Medchal-Malkajgiri ) to conduct resurvey
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10) Copy of Final Layout issued in Sy.no:183,184 and 185 of Kazipally Village to                 M/s. JNS Infra.
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11) Internal Note no:49/DP-IIHMDA/2011 Dt: 06.08.2011
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